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THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) to (e). 
Both the Government and the cotton textile 
industry were greatly concerned at the 
steep fall in exports of cotton textiles conse-
quent on the discontinuance of the erst-
while export promotion scheme after de-
valuation. The Indian Cotton Mill's Fe-
deration had been examining various mea-
sures necessary for reviving exports of cot-
ton textiles and they inter alia, proposed 
revival in a revised'fqrm of the scheme of 
cash assistance in force prior to June 1966. 
The scheme provides for the collection of a 
voluntary contribution from' the consuming 
mills against their imports of global cotton, 
in order to make the cash assistance scheme 1 
self-financing. For want of a more satis-
factory alternative, Government had no 
objection to the revival of the scheme which 
the Indian Cotton Mills' Federation have re-
introduced from 1-9-1967 for a period of 
six months in the first instance. 

2. The collection of the contribution 
from the mills and the disbursements of cash 
assistance is the responsibility of the Indian 
Cotton Mills' Federation. 

EXPORT OF JUTE TO NEPAL 

·S61. SHR! MARANDI: Will the Mi-
nister of COMMERCE be pleased to 
state : 

(a) whether it is a fact that the Nepal 
Government have approached the Indian 
Government for the supply of 2,00,000 
maunds of refined jute ; 

(b) if so, Government's reaction thereto; 

(c) 'when the jute is likely to be supplied 
o Nepal; and 

(d) the terms and conditions of export 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) to (d). 
A request for the supply of 2 lakh maunds 
of fine jute has been received on 7th De-
cember, 1967 from the Government of Nepal 
through our Embassy in Kathmandu. The 
request will be examined. 
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MANVFACTVItE Of LocoMOTIVES AND OniElt 
RAILWAY EQUIPMENT IN IItAN 

·S64. SHRI SHIVACHANDRA'JHA: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that India has 
entered into an agreement with Iran for 
the setting up of some units for the manu-
facture of locomotives, wagons and other 
railway equipment in Iran ; 




